
OA No. 377 of 06 

ORDERFOra1] 

12.12.07 
None for the the applicant 
Shri Mukund Jee, counsel for the respondents. 

The list is revised. None is present on behalf of the applicant to press 

this application. Earlier also on 18.9.07, none was present on behalf of the 
J 

applicant to press this applicant1j However, Shri Mukund Jee, learned counsel for 

the respondents is present. It appears that the applicant has lost interest in pursuing 

his case. Hence, the OA is dismissed for ron-prosecution. 
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